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progress. Since how long is it in pro-
gress, how far has it progressed and
how long will it continue to progress?

Shri Y. B. Chavan:
answered that,

I think I have
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The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri C. R. Pattabhi Raman): A state-
ment showing steps taken to give
better service conditions to Staff Art-
istes of all India Radio, in addition to
those already enumerated in the re-
ply to Starred Question No. 155 on
the 23rd November, 1964, is laid on
the Table of the House. [Placed in
Library, see No. LT-4137/65].
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Shri C. R. Pattabhi Raman: Actual-

ly, there are seven heads. The state-
ment consists of two parts. The first
deals with fee ranges, allowances,

advance for purchase of motor cars,
accumulation of earned leave, audi-
tion|selection committees, holidays to
staff artistes on second Saturdays , and
festival advances. Dearnesg allowan-
ce and compensatory allowance wad-
missible to government servants have
been sanctioned to staff artistes with
effect from 1-10-1964.
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Mr. Speaker: The question is wne-
ther all those facilities which are
available to other Central Govern-
ment employees are available to staff
artistes as well.

Shri C. R. Pattabhi Raman: Not
completely all, but most of them.
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Shri C. R. Pattabhi Raman: They
are a class by themselves. Taking
their representations into considera-
tion—we have been dealing with var-
ious representatives—we have been
dealing with their conditions of ser-
vice. They wanted improvement in
their service conditions. Some of
them will continue till 60 years; some
of them are taken at a very late stage
in life. So they cannot be in pari
materia with government scrvants.

Mr. Speaker: He says they are a
separate class, and they cannot be
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compéred with Government employ-
ees.

Shri Indrajit Gupta: That is not
the question which Shri Prakash Vir
Shastri asked.

Mr. Sepaker: 1
question.

Shri Indrajit Gupta: The questior
was why the salary should be re-
duced. Allowances have been increas-
ed, but the salary has been reduced.
He did not reply to that.

understood the

Shri Daji: They give with one hand
and take away with the other.

=t wRw fag fagr (o9 f&
FE G@ER F wg FANT@ET Y
a1 1961 ¥ wEgEmE wwr, fadw
AT wfe fr 1@ § sErwEmn
#§ F0 FW I A QE F AR
g I TmRET 1964 ¥ far 1
g 1 39 W W wT ST £ 7
wi Gur W fear o ¥ 7

Shri C. R. Pattabhi Raman: It is
so. Government, taking everything
into consideration, starteq giving them
these allowances from 1-10-1964. I
may also tell the hon. Member that
they are also representing with re-
gard tc upward revision of the fee
ranges, hill allowance, and children’s
education allowance. We are looking
into that nratter.
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Shri C. B. Pattabhi Raman: I think

the hon. Member is referring to the
Comnmittee which was there about this
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in October, 1962. Most of those re-
commendations have been implement-
ed. Subsequently, many of them were
implemented after 23rd November
‘1964, about which I just now answer-
ed. It is also true there are now
three or four more points waiting for
consideration by us.

Shri S. M. Banerjee: In view of the
statement in reply to a question in
November 1964 and also in view of the
fact that on 8th October, 1964 the
Ministey announced that henceforth
staff artistes will be given five years’
contracts, I would like to know whe-
ther all artistes whose contracts have
since expired, will be given five-year
contracts. If not, why not? Also, how
many of them have been given five-
year contracts?

Shri C. R. Pattabhi Raman: I am
not able to give all those details now.
I can say this, that instead of three
I can say this, that instead of three
years, we have changed it to five
years. As regards the notice period,
instead of one month, it will be three
months, as in the case of government
servants.

Shri S. M. Banerjee:
is not that.

My question

Mr. Speaker: He bays he will place
details on the Table.

Shri S, M. Banerjee: I asked whe--
ther the three-year contracts have
now been changed to five-year con-
tracts.

Shri C. R. Pattabhi Raman: I have -
said that.

Shri P. C. Borooah: There are
many artistes who have put in years of
service and still are on contract basis,
while many sub-editors, having  the
same qualifications as the staff artistes,
are promoted to class III of the Cen-
tral Information Service, despite the
fact that the latter are junior. This
has created a sense of frustration
among the staff artistes May I know
whether Government has a proposal
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under which staff artistes will be
transferred from the News Services
Division to the Central Information
Service and absorbed in that cadre as
and when vacancies arise?

Shri C. R. Pattabhi Raman: Some
categories of staff artistes stand a very
good chance of getting their posts
comparable to permanent government
servants. But there are other classes
which can be wunderstood by the
House..

Shri Indrajit Gupta: Is the hon.
Minister aware of the fact that the
All India Radio often engages casual
artistes on salaries which are much
higher and often double the salaries
which are paid, for the same quali-
fications, to the regular artistes who
have been working for 10 or 15 years
continuously?

Shri C, R. Pattabhi Raman: There
are many casual artists who may be
very brilliant for a very short period,
e.g., on tambura, or mridangam, etc.
So for that period and for that con-

tract they are given higher remunera-

tion than the others.

Shri Daji: Is Government aware
that the demand of staff artistes for at
least a canteen to be provided between
10 .M. to 8 AM., a simple demand,
has not yet been accepted?

Shri C. R. Pattabhi Raman: It is one
of the matters which are receiving
our attention.

Shri Daji: What is there to ‘re-
ceive attention’ about this? This is a
simple matter about their elementary
needs. Should they not drink tes,
water etc. It is such a simple matter.
What is there to consider about it?

Shri Indrajit Gapta: They have a
canteen; but they close it at night.

Mr. Speaker: Probably the tambura
itself is as good as a canteen!

Shri C. R. Pattabhi Raman: There
are some sections which are work-
ing practically the whole night.
There are also sections, anti there
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are some confidential matters which
are there to be dealt with; we are
also broadcasting news outside. So
many other considerations are
there. I think the time is coming
when we will have a canteen there
for those workers.

Shrimati Vimla Devi: May I
know whether it is a fact that the
announcers’ jobs are not made
permanent because the job depends
on their voice; if so, what steps
Government is taking to rectify
this injustice?

Shri C. R, Pattabhi Raman: As
the hon. Member has herself point-
ed out, it is just possible that an
announcer may be good only for a
period.

Shri Sham Lal Saraf: May I know
whether the Government is aware
that only about three years back,
even such of the staff artistes as
were selected by the UPSC for
being absorbed permanently in the
department, have not, to this day,
been absorbed permanently? May
I know if the Government is pre-
pared to reconsider these cases and
redress their grievance now?

Shri C. R. Pattabhi Raman: I am
referring to what has happened in
the last ten months, and I am refer-
ring to the various recommendations
that have been accepted. Some
recommendations have been given
effect to. If this is one of the
recommendations, we will look into
it.

Shri Oza: May I know whether
there is a proposal before the Minis-
try to create a common pool of
classical artistes; if so, what effect it
will have on their present emolu-
ments?

Shri C. R. Pattabhi Raman: Classi-
cal artistes in the South may be
different from those in the North.
Also the age at which they shine
the period during which they are
useful for broadcastins purposes may
not be very long.
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Mr, Speaker: Dr.
P. C. Borooah,

Shri Kapur Singh: On a point of
order. The answer to this question
cannot proceed unless one or two
lines which are missing in part (¢)
of the question are kept in line with
parts (a) and (b) of the question,

Mr. Speaker: Probably that may
not be there, but I can read it. A
corrigendum has also been issued, and
these have been corrected. That did
not come to the notice of the hon.
Member perhaps.

Singhvi. Shri

Diplomatic Assignments for Politicians

+
(Shri P. C. Borooah:
Shri Narendra Singh
Mahida:
*725. ) Shri Solanki:
| Shri Narasimha Reddy:
LShri Vidya Charan Shukla:
Will the Minister of External Af-
fairs be pleased to state:

(a) the number of cases in which
diplomatic assignments had been of-
fered to politicians during the last
3 years and the number out of them
appointed to various posts;

(b) whether these assignments were
offered and appointments made ow-
ing to the non-availability of suitable
personnel in the Indian Foreign Ser-
vice Cadre; and

(c) the principles or rules followed
in recommending such assignments to
the President?

The Minister of External Affairs
(Shri Swaran Singh): (a) Three dip-
plomatic assignments were offered
and all the three public-men have
been appointed.

(b) No, Sir.

(c) Government appoint persons
from public life to posts for which
their experience is considered parti-
cularly suitable.

Shri P. C. Borooah: While people
belonging to the services are good
administrators and executors, they
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are not always good policy-makers.
So, may I know whether Government
proposes to fill in such posts requir-
ing policy decision by people drawn
from public life, who would be more
representative of the democratic
character of the country?

Shri Swaran Singh: Diplomatic
missions do not make any policy.
They project the policy of the Gov-
ernment whom they represent. This
question of selection depends upon
the suitability of the person chosen.
A good public-man would do in
certain cases, and we have appomted
public-men also.

Shri P. C. Borooah: In reply to a
question last Monday, the hon. Minis-
ter conceded that categorisation of
foreign missions as A, B and C was
based on the facilities and comforts
available there, and agreed that it
was not the facilities or comforts but
our relations with the country con-
cerned that should be the guiding
factor in making appointments. May
I know what practical steps have
been taken to give a practical shape
to this guiding principle?

Shri Swaran Singh: The point is
that the suitability of a particular
person who is appointed to a diplo-
matic mission, and his suitability for
representing his country in an effec-
tive manner in that country should
be the guiding principles.

Shri Narendra Singh Mahida: Is it
the policy of the Government to
appoint high-ranking retired army,
navy or air force officers to our
Embassies, and if so, how many of
them are holding such posts, and how
they are faring?

Mr. Speaker: This is much too
general, and it is not proper also to
comment on them.

Shri Surendra Pal Singh: These
public-men who have been appointed
as heads of our foreign missions,
have any of them been sent to
African countries, or where have
they been posted?





